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:pave way for social equ&Lity, human dig-
nity and brotberhood. In this great task 
.of national reconstruction, the Government 
and the Government employee have a 

vital role to play. Effective implementation 
-0f secular legislations will be possible when 
there is the growth of secular outlook 
among the Government employees. They 

must be the harbingers of change. 

Sir, revitalisation of our educational 
system on secular lines enables us to 

inculcate the new value system in the minds 
of the younger generation. 

Even today many names of persons 

reveal their caste and religious identity. 
Hence, Government should liberalise rules 
for dropping caste and religious names. 
This would be in  furthera nce of secular-

ism. 

Sir, the promotion o( inter-caste and 

inter-religion marriages are the surest way 
to promote national unity in this country. 
Marriages do not fail simply because they 
are inter-caste o r inter-religious. Even 
within the same  caste  sometimes marriages 
fail. In fact, the inter-caste and inter-
rcligion marriages tend to be more secure 
in view of the special responsibility cast 
o n them. Society must move forward to 
achieve social change. In this effort, the 
inter-caste and inler-religion marriages 

pla¥ a vital role. 

As the hon. Members urged, a uniform 
civil code  is very essential for the progress 
of the nation. The Government should 
take effective steps to fulfil the goal set 

in the Directive Principles of the Constitu-
tfon. The Government should take effec-
tive steps to fulfil the goal set in the 
Directive Principles of State Policy in the 
Constitution. 

Sir, in this country, the cherished goals 

of Democracy secularism and socialism 
should get equal attention. Then alone, 

there will be all-round development of the 
country. Let us not forget that secular-

ism is the necessary pre-condition for the 
unity of the nation, and future of the 

country is invariably linked with itq growth. 
Hence, propagation of secular values 

among the young through education is a 

must. 

N. E. Region (Res.) 

Sir, tbe Government is well aware of the 
dangers of communalism, casteism and 
sectarian outlook. Once again, I urge the 
Government to take effective tep to 

proniote secularism. 

I am thankful to the Hon. Miruster for 
his assurances in this regard. The united 

efforts of the government and the people 

go a long way in achieving secularism on 
a firm footing. 

MR. D PUTY-SPEAKER :  I shall now 
put the amendment moved by Shri Nawal 
Ki-;bore 5!1arma to t:!Je Resolution. 

1 he Amendment lVas put and 
negatii·ed 

SHRT MOOL CHAND DAG A ( Pali) 
I seek the leave of the House to withdraw 
my amendment. 

The A 111cndme11t was put nnd 
withdrawn 

SHRlMATl VIDYA CHENNUPATI 
Sir, in view of the assurance given by the 
Hon. Minister, I seek leave of the House 

to withdraw my Resolution. 

MR. D PUTY-SPEAKER : Ha the 

hon. Member leave of the House to with-
Jraw her Resolution ? 

SEVERAL HON. M EMBERS :  Yes. 
The Resolution was by leave ll ithdrawn. 

RESOLUTION RE: STEPS FOR REMO-. 
VAL OF BACKWARDNESS OF THE 

NORTH-EASTERN REGJON 

SHRT BAJU BAN RIYAN (Tripura East): 
1 

Sir I beg to move : 

"This House urges the Government to 
take immediate ~ for the removal 
of backwardness of the North-Eastern 
region, which has enormous potential 
and raw material for sustaining rapid 
industrialisation, by setting up indus-
tries there and by connecting the re-
gion with a network of Railway, 

communication and transport 

system." 

*Hon. Deputy Speaker, Sir, I shall move 

my resolution in English and thereafter I 

"'The Original speech was delivered in 

Bengali. 
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will make my speech in Bengali. My 
re olution is : 

"This House urges the Government to 
take immediate steps for the removal 
of backwardness of the North-Eastern 
region, which has enormous potential 
and raw material for sustaining rapid 
industrialisation, by setting up indus-
tries there and by connecting the re-
gion with a net-work of Railway, 
C-Ommunication and transport system." 

Mr. Deputy Speaker, Sir, at the very outset 
I will express my expectation that this 
resolution will be adopted by this House 
unanimously. The Government of India 
bas formed the North Eastern Council. 
They have formed this Council because they 
found that the North Eastern region was 
backward economically as well as in all 
other respects. I have brought this reso-
lution before this House with a view that 
the purpose for which this North Eastern 
Council has been set up may be achieved 
speedily and the work of the Council 
may proceed smoothly and efficiently. 
The Government of India has admitted 
long back that the seven States lying in 
the North-Eastern region are backward in 
all respect as compared to the States in 
other parts of the country. l!ndustries are 
practically not-existant. Means of com-
munication are very weak. Whenever we 
raised the question in this House that what-
ever Industries are possible may be set up 
in the States of North Eastern region, we 
always got the stock answer that transport 
and communication is very weak in that 
region. Proper roads are not there and, 
it will not be possible to sell profitably 
the articles produced here in other market<; 
of the country. Therefore, no industries 
can be approved .for this region. Para-
doxically, when we demanded railWfiY lines 
and network of roads for the economic 
development of this region, we were told 
tbat there are no industries in the North 
Eastern region so what is the use of con-
structing roads and railways. So the 
situation is, that Industries are not e-0ming 
up for want of roads and roads are not 
being constructed for want of industries ! 
I will urge upon the Central Government 
not to forward one excuse against the other 
in the matter of setting up industries and 
constructing roads but they should go 

ahead and develop both of them simul-
taneously. As I have said, the com.omni-
cation is very weak in this region. In 
Tripura we have a railway line only 11 
Km. in length. This line is between 
Choraibai and Dharamgarh that too is 
narrow gauge. So there is a railway line 
J 1 Km. long, and we will not be able to 
claim that there is no railway line in 
Tripura ! The people of Tripura demand 
that the railway line must be extended 
right upto its Southern borders i.e., upto 
Sa broom town. The distance will be .about 
400 Km. not more than that. In Tripura we 
have at present about 350 Km. of National 
Highway but that too is not in a condition 
to sustain traffic throughout the year. This 
is not the condition in Tripura alone. There 
are no railway lines in existence in 
Mizoram, Nagaland, Meghalaya and Mani-
pur. Whatever little railway tracks were 
constructed by the British in this region, 
even if that pace was maintained by our 
Government, then today after 35 years of 
jndependencc at ]east the State Capitals in 
the north eastern region could have 
been connected by rail. Sir, the railway 
line between Lamding and Bada.rpur pass-
es through tunnels made in 39 hills. If 
th.at keeping in view the interests of the 
have been possible to Jay railway track 
in the whole of this- region. I concede 
that the cost of J;1ying railway lines in this 
region is higher than in other parts of the' 
country, but I will request the Government 
that keeping in view the inter.ests of the 
people of this area and economic 
development of this backward region, 
they should come forward to construct 
new railway lines here. In the annuaf 
report of the Ministry of Industries pre en-
ted by the Government during the last 
budget session of Parliament, it has been 
mentioned at many place!'. that the North 
Eastern region is industrially backward. 
The industrial policy of the Government 
that was declared in 1956 and the Industrial 
policy that was announced in this House 
on 23rd July 1980 and which the Gov-
ernment professes to follow in the matter 
of industrial development of the whole· 
country, lays down that there will be uni-
form industrial development of all the 
regions. Imbalances among different re-
gions will be avoided. So far so good. 
But unfortunately we have noticed during 
the last 3 5 years that the Government &u 
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not paid that much attention towards the 
indu trial d velopment of the North eastern 
region. So far as 1! know, the Government 
i trying to set up some forest based in-
dustries in this region like paper milJs. 

One paper mill is functioning at Nowgong. 
They are also trying to set up another 
pap r mill in Nagaland. Work has started 
on that. One paper mill is going to be 
t op at Cachar. But apart from these, 
they can set up paper mills in the other 
States also based on the forest wealth of 
tho e States. There is a long standing 
demand of the people of Tripura for ~L 

paper mill in that State. Right from the 
days of the Congress Government, reso-
lutiODS have been passed in the assembly 
of that State, unanimously to place their 
demand before tbe Central Government. 
Ever since the Left front Government came 
to power in Tripura, unanimous resolu-
tions have · been passed in every sesssion 
of the assembly there. Voicing this de-
mand and those resolutions have been 
sent to the Central Government. The 
Central Government have, of course, at 
no time refused to accede to their demand. 
They have always agreed to fulfil this 
-d.emand. But they are not taking any posi-
tive step in this regard. That is the 
beauty of it. The Centre never says 'No'. 
But does not do it either. 1f a paper mill 
i. et up in Tripura, many people can be 
provided employment. The Government bas 
initiated some very laudable projects in this 
region. The Nagaland paper riruject in 
Mokokchung district wiJ I produce a bout 
100,000 tons of pa.per per year. It will 
cost about Rs. 230 crores arid it will pro-
vide employment to 18,000 people. Simi-
larly in every other paper project not less 
than 15,000 to 20,000 people will find 
employment. But in the North Eastern re-

gion we see that the able-bodied educated 
unemployed people have no other avenues 
of employment except Government 
job wherever available. In other States of 
India there are steel industries and various 
other types of industries, there are heavy 
industries and small scale industries too. 
We have nothing here. Sir, in the different 
States of the North Eastern region rubber 

~ industries can be set up. Rubber 
tyres and tubes and various other rubber 
goods can be produced here for wh!c!l there 

I 

is great demand in obher parts of our coun-

try as well as in foreign countries also. We 

can earn considerable foreign exchange by 

eJtporting them. It bas been found that th 
rubber produced! in Tripura. is not inferior 
in quality to that produced in other are 
like Kenla etc. Sometimes it is better. 
Tripura rubber is of fine quality according 
to experts and the soil of Trjpura · al o 
very suitable for rubber cultiv0ation Rubber 
plantations are coming up in Tripura. 
The farmers t:h.ere have taken up 

rubber cultivation. But when we approach-
ed the Centre for setting up rubber 
industries in Tripura, the Centre refused to-
give funds. The Chief Minister of Tripura 
came to New Delhi some time back. He 
met the1 Finance Minister for help in setting 
up rubber based industries in Tripura. But 
the Finance Minister clearly said 'No'. He 
refused to give any fmancial istance. 
Therelfore, in spite of tremendous possibiw 

J ities, rubber industries are not coming up 
in this area. I will draw your attention to 
the fact that Tripura, Manipur, Mizoram 
and other State in this region abouru1 
in forests and to sw.tain tbe people 
of this region. wltin·tion of rubber and 
setting up of rubber based industries 
both arc very essential. This will also 
contribute a lot in the overall develop-
ment of our country as well as in earriing 
.precious foreign exchange. The personnel 
of the Geological Survey of India who are 
conducting survey in this region have 
found rich deriosits of bauxite. pyrite 
copper etc. in many States of th North-· 
astern region. At ma·ny places in Maoi-
pur. Nagalanc.I and in roo Lohiya district 
of Arunachal Pradesh rich mineral deposit 
have b('.en found. This proves that tile 
entire No1th-Eastern re.gion abound in 
mineral wealth. Now the question ad 
who will utilise them fruitfully? If the 
Government 1.:omes forward to exploit 
them, then it will help in the progre of 
not onJy this regio.n but t:oo whole country 
will be benefited. 

Sir, the.' ONGC is ndso conducting survey 
in t.he No11h-Eastem region. They have· 
drilled well at several places in Tripura 

and have found considerable quantity of 
natural gns. At Baramura. in Tripura they 
say tha-t they have found huge quantity of 
gas and according to them oil also is likely 
to be found. At Rukniya. in Tripura a tea-
of Russian ex rts are exploiting for oiL 
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They have also saict that oil ~  be found 
.there. You must haw seen press reports some 
time back and Minister for Petroleum bas 

.also stated in this House that huge. reserves 

-0£ gas have been ]ocated at Baramura. and 
·Oil is also likely to be struck there. Now 
the que.stion is thM this gas ha to be 
properly exploited and utilised. \Ve. on 

behalf of the people of Tripura place this 

demand before the Centre, thar gas-based 
thermal power plants may be set up there. 

We have a ·ked for Rs. 5 crores from the 
-Centre during the current year for setting 

11p a gas-based thermal power pla·:it a t 
Ba.ramura. Sir, p0wer is very much needed 

for establishing small scale industries  in 
that region. Once this project starts. we 
.can set up gas-based thermal power plants 
in other place in Tripur as well as in. 
· other States of lhe North-Eastern region 
where gas is found in ;ibunclant quality. 

T;!:iis will go a long way in mr.eting the 
-power requirements of this region. At 
present whatever little power is available 
from small Hyde! projects. Some h ydel 
projects like Dumbun hydel project in 
Tr;pura is cap;,ible of producing only 5 to 
8 mega watt of electricity. Look-Ta k  pro-
ject in Manipur, Omium project in Megha-
Jaya: supplies some amount of power. But 
thiSI fall far short of the demand for power 

in this regio11, even at present. Now. if 
new industries are to be set up much more 
power will be required. With the present 
availability of power new industrie arc 

just not possible. 

Sir, a n  Electric Corporation has been 
e tablished in the North-Eastern region as 
rec-0mmended to the Government by the 

North Eastern Council. The North Eastern 
power and electric corporation is working 
there with its headqua.rters at Shillong. 
Their activities are spread over many 
States of this region. They have started 

work on a project called the 'Kopil i pro-
ject at the border of north Cachar and 
Khasi and Jaintia hills. But there are 

many charges of corruption against the 

officers of this North-Eastern pQwer and 
electric Corporation. These complaints of 

corruption have been placed repeatedly, 

before many Central Ministers specially the 
'Prime Minister and the Minister of Energy. 
The Triba1 association of the employees of 

the Corporation have also forwarded a list 
of complaints. But I1 am sorry to say that 
no action has been taken again:'>t the officers 
of that Corporotion and no remedy of the 
gr·ievances has yet been found. Lot oI 
corrupt practices exist in matters of 

appointment as well as in the rebabilita.-
tion of all those tribals who have been up-

footed from their hearth and home on 
account of the construction of the 'Kopili' 

project Corruption is also involved in pro-
viding suital;lc employment to  the e d is-
placed pe1 sons. All these complaints have 
been forwa1rded lo the Central Ministers 

but we do not find any sign of their redr-.ss. 

Many types of industries spcci:illy sma-11 
scale indu t1 ies arc possible in this  region. 

Sir, the Small Industries Development 
Organisation in :heir repon for 1980-81. 

has Ii ted the various types of small s ale 
indsutrics that have already been et up 
and which arc possible to be set up all over 
the  country. Some of Lhem a-re food-ba ed, 
some ~  some others wood-based 
etc. etc. Out of lh::tt the food and allied 
industric which is po ~  in Tripura and 

the North-Eastern region has not yet beea 
started there. Some other small scale indu -
t ric arc possible to be  set up in thi region 
like. 'dehydrated Vegetables' pick1e5 and 
chutneys, rice ~  brend etc. Simila.rly 

some rubber-based industries like cycle 
tyres, tubes, surgical goods etc. can be set 
up here eesily. Therefore if thorougl: 
examination is canied out then it will be 

found that many industries are possible  in 
this region. Ttc C Pntre h;is a study team 
to examine the possibilities of setting up 
small industries with moderate investment. 
I will 1equcst the Centre that this te&m may 
be deputed to carry out extensive study of 

the North-Eastern region and l am sure 
that they will find immense possibilities 
there. They should specially study the pos-
sibility of setting up agro-based, forest-

based, mineral-based anrl rubber-based smaJI 
industries in the entire nortb-eas-tern region. 

This will be-of great holp in providing 
employment to all the unemployed peoples 
oft his backward region. 

Sir, 1 will now draw the attention of this 

House to another very serious matter. The 
North-ea.stern region is admittedly neglected 
area. As a result of this, the people inha-
biting various states of thi!'; region are 
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getting a feeling that they will perhaps be 
aved if they separate themselves from the 
Centre. They feel that they are not getting 
.the right treat.meat from the Centre. For 

ucuople, the Mizo NationaJ Party in 

Mizoram is demanding an independent State. 
Nagaland is also demanding an indepcn-
.dent Nagaland. In this way the orgrunisa-
tions of various tribal people are thinking 
and acting on secessionist lines. The main 
cause for this is that too Centre has not 
paid due .Htcntion for tl1e developml."nt c[ 
this region. 

16.05 HRS. 

(SHRI CHJNTAMANI PANIGRAHI ill tire 
Chpir) 

If the development of this region had 
kept balance with the development of other 
regions of our c.ountry, if ind us·:ries were 
set up here as has been done in other parts 
of the country if the people here found 
some employment and cou1d manage at 
least two square me.als a day, then the 
question of such secessionist movements 
would not have arisen. We feel that bv 
cause they are not getting any opportunity 
of  advancement the reactionary forces are 
,getting an opportunity to instigate them. 
We of course, do not believe that by seces-
sion from the rest of the country they will 
benefit or they win be able to advru1ce 
industrially. Our party do not believe in 
that. We want that the schemes nnd pro-· 
jects that are being implemented in other 
tates may be implemented in this region 
also. We want tbat the development of 
this region should keep pace with the deve-
lopment of other parts of this country. 
Only then it will be poosible to challenge 
and combat the secessionist forces that are 
instigating these poor, backward tribal peo-
ple. The Government unfortunately is not 
yet paying due attention to his aspect. As 
a result of this, an agitation is long going 
on in Assam. Assam is also try for seces-
sioo under the garb of 'drive away tne1 
foreigners' agitation. I 

Sir, the entire supplies of essential com-
modities to tb.e North-Eastern States right 
1
from focxigrains have to pass through; 
Assam as this is the onJy State connected 
by rail. Now if there is a blockade in 
Assam then the supply to all the north-
eastern States will be completely and 
effcctiveJy cut off.· If you go to Arunacha1 

you will face a terrible shortage of food-
grains. All the ration shops are lying 
clo ed. The public  distribution system is 
completely paralysed. Kerosene is not 
available. If you carry out an investigation 
you will find that there are families who do 
not get kerosene even for one day in the 
year. How ~ the situation is be-
cau, e li.ero ene is being produced very 

close by. This is the situation not onfy in 
Arunachal, the same situation prevails in 

~  and in othc1 States of the entire 

north-eastern region. Tb.is is the result of 
the de tructive agitation in Assam. Sir, in 
the name of driving out the foreigners, 
many non-Assamese people who are living 
in Assam for generations have been driven 
out and forced to go to other States. It 
has been claimed that they came over from 
Bang)adc h , formerly East Pakistan. But 
many such non-Assamese people have; been 

0 

driven out who had never been to Bangla-
desh but were born and brought up in 
Assam itself. Many such people have been 
driven out' of Assam as 'Foreigners'. 

Sir, l will conclude with the hope that 
the Government wi}1 approve my resolu-
tion keeping in view the backwaordness of 
the whole north-eastern region. I also hope 
that all ections of this House will support 
my resolution and adopt it unanimously. 
fhis will also help,  I believe, in preserving 
and promoting the national integration of 

our country. 

'!111 'iMfqj('i mn.ft ~  : ~ ~ 
CfiT ~~ ~~~~~ ~  
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"~~ ~~~~ 
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~~ ~~~~ ~~~ 

m- ~ ~ ~ ~ , \3'tr ~ ~ mm 
oITT Rirtvr @, ~ ~ @, \3'tr ~ ct\' 
(1¥ffQlaf'i lf>T <1'1181'1 ~  ~ ~ ~ ~ 

m ~ •:w114i't ;r;T Cif'fnIT, fq ~ <¥1 iil"ll1rf, 
d1 (!011 "4<:1 GAl11T aifct; ~ ~ ~ ~ ~ 

~~~  OlR ~~~  



I 

~ 
i ~

'~
1
 
~ ~

~
 

~
~
 

~
1
~
 

~
~
1
 ~
~

~
 ~ . ·i 

t f" ~ W ! ! i W ! i ~
 
! t; 

~ ~ ,: 1f ~ or i i j ! ! 
; ~ ~ i 

~ i i i 
~ 

~ 
I< i ~ ~ ~ ~ I;'. t.., .1d 

IO ~ "" 
~ :Ji 

~ j,., ~ i ~ ! 
t;, t ~ ~ 

£ i 
1fr: 
,t: ~1 ~ ~ f 

IP 
~ 
. 

~
 

~ 1i 
,ti: 

. 
~
 
j 
~
 ~
 { 

ii 
'fi£I If 

tu:-
fl\
CI 

. 
~ 
Ii= 
rli-

tl6-
tie-

z 
~
 

"l 
I 

I> ~ l 
~ w 

Ir L,, ~ 
:
Ji. ! 

~ . k 
j -i 

<Ii ~ ~ ~ ' 
1i ~ ~ 1 

It ~ J;. ~ 
to" ~ . ~ t ~ 

. . ~ 
~ 

& 
i;:j "

~
 ~ ~10

 
~

 -
~

"" 
"
~-

~ ~
1

1
"' Art 

~ e 
~ ~ ~ I -Ii i -

~ 
w ir:; "' ~ 1 

'Ii "" r ; 
! ! 

1:'. t l ~ J <t ~ ~ ~ ~ 
i "'~ ~ ~ !' : ~ t ~ .. t;, ~ ~ 

"'i
* 

~
~

1
'

~
~
~

 
~~~~~

'
 

~'
 

'
'~ 

~ 
~
~
'
5

~
 

-
~ 

~-
 

i"' ~ or £ 
-! '"',; ~ f 

1i= 1;; 
~ ! 

~ ~ 
~ ~
 
"' -i ~ ,,.. ¥; i ~ Ii 

~ i 
-
J! ~ ~ 'Ii' J! .ji ~ 

I< 
Q ~ 

~ 
~~ ~

~
1

~~
 

~ ~ i 
~

'
~L .. £!lti 

~'
 

~
~

 ~ ~~ 
-

v. 
~
 

!""I 

> s ~ 
i ~ 

~
 t '"' I;'. ~

 ~ '
" 

1
~ r ~

 ~ ~
 

.tr ~ 
: J
H i ~

 '" 1 ~
 t ! j l 

~ ! ! 
;
w -
! 

~ ~ Z ,-. ~
 
~ j 

1i; J 
i ~ ~ ~ j i ! ~"" i t ,,.. ,,.. 

~ !o l 
I;'. ~ ~ ! ~ i rr];: i 

l
e 
"
"' i¥ ,,, ? ~ "' 

~ ~ E t ~ "",., 
~ 

~""~ -.r;J ~
 ~~~'

-
 

-~ .,:rr: ~
~
~

 
~ i 

~
~ ~

~
 L-: 

!"
W 

~ ~
~ 

~ 
! ~ 1' j ~

 ! "' ! ~ { ! 1"~ 
.tr ! 

,! ~ ! ~ i 1' 
[ ! i ~ i "" ~ ~ l ! S' ! i l ~ 

-~ ~ 1 ""~ ~ 
ti 

'~ .bl ~ ~ 'Ii' "' ! 
w ~ "" -~ 

~ l 
-
.t ~ "' ~ !¥ i ~ 

1". 
"' '~ ! ~ ..... 1¥ ~ 

.e 
l 

1".. 
~ ~ 'if ~ ~ ~ ~ 

{§ 
.fi 
t;. 

. 
"' -w "' 

1i; 
"
" 

<Ii ~ 
'l
O ~ 

1e {! 
,. 

"' 
Jn:: 

;j!: 
·i. 

~ 
.... 

<!!' 
~ 

! 
. "' i ! 

~ i t. 
~ -; ~ i ,,.. .. J f "' ~ ~ 1i; ~ 

" -i ~ r ;g -ij ''"'. ~ I w ·w 1 .e t .\f-· ~ j-~ l 
.tr 1 i 1 

~ 
~ j elf. 

tr: 
~ 

~ 
~ 

~ l ~ 
!g. ~ 

'it 
-

~ . . ~ ~ 
~ ti ~ 

~ J! 
i; 

~ 
,,_ ~ 

to 
~ 

'
W j ~ 

~
 

~ 
·r 

~ ~ ~ ~ 
! 

'
f
i
:

. ! 
~ 
.tr 
"'
 .w. 
t 

·roo 
" 

w; ""' 
i. ~ ,. ~

 ·"' 
"' 
"" '~ ~ 

~ 
,it; 

i
hel ~ ~ ~ °' 

~ 
'~ 

~ 
,it; ~ 

'Ii 
I;'. 
i . 

J;: w 
.... -

<
W 

Jg ~ ""' ~
 

~ 
"' ~ ~ w 

~ 
~
 1i; 
""' w 1 . . 

I;'. ~ 
. ~ -Ii 

g 
~ ~ ! J ~ j
;
 ~' ! i; 11 ! ! i' ~ ~ t l t ! ~

 'i :Ji l§ I! l ~ 1 i-i ! ~ ~ !
M ~

 



09. Bark 111ard11e. ·s of I he SRAV ANA 8, 1904 (SAKA) .IV. E. Region (Res.) 310 

.SHRl G. M. BANATWALLA : Sir, the 
:Muri .ter o( Planning ought to have been 
al o there. You calil the Minister of Plan-
ning ,al o. 

SHRl BAPUSAHEB PARULEKAR 
( Ratoagiri) : Mr. Ch::iirman, at the outset 

J thank the hon. Member who, while mov-
ing this motion has focussed the attention 
.of thi a·ugust House through this Resolu-

tion on the various problems of the seven 
i ter States. 

Mr. Chairman, this is not the first time 
that we are debating: this issue a11d I 

<believe that every year, that is since J 98() 
.at least once we have debated this :issue. 
Many good suggestions were made to tho 
-Government and in reply we were told 

that the Government is going to take action, 
but unfortunately we did not come to know 
as 10 what action the Government took and 
therefore witb all humility I would request 
the hon. Minister, if he is not in a position 
to tell us now what action the Government 
proposed to take, to at least inform us as 
to what action the Government will be 
taking. 

Sir, this Norrh-East region, though it 
contains a. small area and 4 per cent of our 
population, is vital from the point of view 
of various aspects of our country, firstly, 
from the point of security, secondly from 
the point of hydroelectric generation, thirdly 
minerals fourthly, oil and fifthly forests, 
.and the e can be multiplied. 

At the fag end of the argument in his 
,peech the hon. Member referred to the 
::igony of the pe ple wbo are staying in 
North- ast and he referred to the secessio--

ni nctivitie . Before going to the failures 
of the Government in giving proper ameni-
tie to t:be people of North-East, T would 
like to request the hon. Minister to take this 
august House and all tlie Members in con-
fidence and tell us as to what is happening 
io North-East. \Ve have reports which we' 
read in the press. But we do not get the 
information which we are getting from the 
press. During the last three years i.e. from 

1979-82 we h:we been rending that the . 
C.I.A. agents are working very tieriou lY 
and helping the secessionists in that area. 
Sbri Sarin wbo has written this book 'India's 
North East in Flames' referred to an in'ci-
dent of (John B) Nolion (a CIA official 

attached to the U.S. Consulate in Calcutta). 
His ~  notes· to a C.l.A. Indian agent in 
Calcutta were intercepted by our intelli-
gence. 

T quote from his book. He says : 

"Please come to Calcutta Club on .... 
at J 2 hours. I wilJ be in blue shirt", etc. 
The contact came to the Club at the 
a•ppointed time. A senior Intelligence 
Officer, wh"o intercepted tlte letter, sat on 
a table ~  and overheard their 
conversation. And, on the basis of this 
clue, an inquiry was conducted .... " 

This revealed that Nolton made ifrequen.tl 
visits to Assam, Meghalaya-, and Tripura. 

He once wrote to many of his friends in 
India. What has happened to tbi ? The 
people ask us when they read this. But 
we, the Members of Parliament, are not in 
a position to tell and convince others as to 
what ha•:> happened. 

MR. CHAIRMAN : Is it time to read 

that now? Anyway .... 

SHRI BAJ>USAHEB PARULEKAR : 

He referred to this. This is an issue. Let 
us not be technical on this. 

Agnin I may refer to the observations 
of the hon. Home Minister of 21st March 
in Rajya Sabha : 

"A U.S. Jntelligency Agency could be 

behind the Assam agitation and the 
unrest in the North-East Reg.ion." 

The words which he uttered and which I 
am going to say are very important and 
are more eloquent : 

''Jn the modern world, conquests were 
not made by the use of arms but by 
the flov.: of money and literature, a 
show of love and affection and by 

creating agents." 

This was endorsed by the hon. Prim1; 
Minister Shrimati lndira Gandhi on April 
4 when she said about this North-East. 
Rightly Mr. Sarin has said "North East i 
in flames". I wilJ not allude more on this. 
You rightly said that we have to stick to 
the Resolution. I refer to the main issue. 

The problems of North East are totally 
neglected. I do not mean to sugg t that 
we have 1.o give m6re importance and 
main pre-occupation to this but · if you 
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continue this neglect, there is a danger as 
is expressed by the hon. Member who 
moved this Resolution. I believe our 
failures are mainly not military but they 
are political. They are administrative. 
They are emotional. I feel that the root 
failure is the lack of integrity and pers-
pective. In this connection, it would not 
be proper to say that the Government of 
India did not give proper funds. If we 
see the figures we find that the Planning 

Commission has not been stingy with 
funds. But the money has gone, as the 
Report shows, to politicians, contractors, 
bureaucrats and engineers. The Report 
further says : 

"It would be very difficult to claim 
that even a third had percolated to 
the people." 

Jf that happens 1 would request the hon. 
Minister to kindly consider as to  what 
should  be done so that the money which is 
being pumped in from the Centre  to the 
North East  is properly utilised for the 
developme-p.t of the North East. 

J  would like to make one more sugges-
tion which I have  made at that time-
which would establish the integrity. It 
pains me to mention, but I have to ~ 

tion one incident in 1981. I had  been to 
Imphal and one young boy met me and 
asked me, Mr. Parulekar, have you come 
from India ? What does it show? The 
first tri-colour of our country was unfurled 
in l(mphal-ncarabout it ~ ~ universit 
in the  name of the architect of our country, 
Pandit N ehru.  I had the fortune or mi -
fortune to see the  building  of the univer-
sity and to my surprise I  found that not 
even an inch of place was left on the wall 
where anti-Bharath, anti-India slogans 
were not written. When I  asked the Vice-
Chancellor, he was pained to t(dl me, "If 
I dare to do anything with these slogans, 
my life ,will be in d anger". This is the 
position. Of course, when I asked about 
the other position, I  was told about th 

total neglect. 

As far as the officers who are supposed 
to implement the policies of the Govern-
ment are concerned, we find that Rs. 500 
to Rs. 800 more are given to those persons 
who are from those areas and stay there. 

It should be otherwise, in fact. But many 
of these posts have been created in orde11 
that these officers who are there, should 
be placed in a particular area. As against 
th.is, I.A.S. and I.P.S. officers from other 
parts of the country refuse to go there and 
a responsible person-a politician-told 
me that below-average officers 2.re ~~ in 
the North East who are not in a position 
to implement the programmes. They have 
created a bad impression to the people and 
they could not tone up the administration. 

I would. therefore, suggest, can we not 
give incentives to our ~  just as in-
centives arc given in U.S.S.R. Even 
remotely, I do not want suggest that North 
East i · Siber ia  of our country. But the 
Soviet U nion Officers and servants who 
are piaced in Siberia are  given 2! times 
or  3 times of  emoluments of those officers 
who are placed in Moscow or Kiev. This 
is the backbone of our bureau cracy- our 
officers,  competent officers going in the 
orth Ea t, ny there is a total neglect . 

he other uggestion I would like to 
make is, better way of attracting talented 
public ervants and enterprising indus-
trial i ts. 1t would  be necessary to give 
incentives to them. I found that out of a 
total income-tax which is recovered, only 
4. %  i recovered from this area. So the 
tribal in this area are not required to pay 
i.ncomc-ta.x and in orde('I to  attract the 
indl.15triaJ' ts. enterpreneurs engineers, agri-
culturi t , experts in various walks of Jife, 
can we not exempt income-tax or some 
other taxes to the  e  people. Some incen-
tive 'ihould be given. Even if the income-
ta concession is given to all the people, 
not more t han 5% of our' total tax: would 
be aITectcd. I believe, vigorous anti-
corruption drive in North East is called 
on so th;iot 2 /3rd of the money which is 

being spent on this can  be  utilised. If 
this is  done, I believe that the seccession 
activity will remain confined only to a 
lunatic fleet. 

With this, I would like to make certain 
suggestions to which a reference was made 
by my hon. colleague who moved this reso-
lution. Sometime back, when I was speak-
ing on this issue in 1981, hon. Mr. 
Makwana who was in-charge of the Minis-
try told us that steps would be taken for 
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transporting the fruits speedily to Calcutta 
market. That i the main industry in Tri-
pura. If you go to Agartala, you find 
fruits at the cheapest rntesi like water-melons, 
pineappl and other fruits. But there is 
not transport facility available. 

Then, we were promised that a paper 
plant will be established by the Hindustan 
Paper Corporation there. They have sub-
mitted a preliminary report. I would like 
to know what bas happened to that preli-
minary report. The people there ask what 
a out the promise that was given. l want 
to know from the hon. Minister wha t is 
the progress of this project. The hon. 
M inister should tell us about that. 

We were also given a promise on the 
floor of the House that a pineapple pro-
ces ing plant will be established somewhere 
in tho North East, I believe, and if I re-
member a right, in Agartala. What i the 
po ition in regard to that ? 

J would like to make one more sugge -
tion. I would request the hon. Minister 
tC> pay very serious attention to this aspect 
and that is, the restoration of land to the 
tribals should not be delayed any longer. 
I may also suggest that this should be 
accompanied by the rehabilitation of the 
non-tribals. We find that th is is the root 
cause o[ the trouble . 

I bad also made a request at tha t time 
and many of my hon. friend joined me 
in making the request that if we have to 
give special attention to the problems of 
North-Easl region, a separate Ministry 
should be crea ted for tbe purpose with at 
Least a Minister of State iocba rge of that 
because we are not in a position otherwise 
to pay proper attention to the development 
of North-East region. 

One more suggestion that was made at 
that time was the establishment of an inde-
pendent commission to prooe into the alle-
gations made by all political parties against 
each other as to who vitiated the entire 
atmosphere of the North-East region, one 
party making allegations against another 
party, with the result tbat the people in 
general are not ready to believe the leaders 
of any party. That speaks volumes and 
that leads to the chaotic conditions. 

Assam produces 60 per cent of tea. Tlw-
grievance is that there is- no reason why 
the Tea Board is not established there. 
That is the grievance. I do not know what 
steps the Government have taken in this 
regard. 

I believe, the State of Assam has been 
cheated of additional revenues because of 
Barauni being chosen as a public sector re-
finery and, I believe, the Assam leaders are 
asking for 3 million tonnes capacity in 
Assam. There are many other suggestions 
which were made. I would .Jike to tell the 
hon. Minister that some more steps have· 
to be taken in rega rd to them. 

Accord ing to the Assam State Electricity 
Board, an estimated quantity of 60 million 
cft. per day of natural gas is flared away 
in the region of Upper Assam. Is it not 
a national waste? We are in need of gas . 
But this much quantity of 60 million cft. 
is flared away and the experts say that the 
util isation o( th is gas can provide more 
than 200 MW of additional power per day. 
Is it not a criminal negligence ? W ho is 
respon ible for this ? If we are not in a 
pos ition to make use of the gas that is 
made availa ble and we are wasting it, I 
ubmit, this is a criminal negligence. 

Another grouse of the Assamese people, 
I bel ieve is tha t the per capita credit sanc-
tioned b y the banks in Assam is the lowest. 
l have got the figu re of 19nL T hat figure 
shows a sheer discrimination :igainst 
Assam. Jn As am, the per capita credit is 
Rs. 38 whereas in my State of Maharashtra 
it is Rs. 443 per capita. With this discri-
m ination. if they feel that the G overnment 
of India at New Delhi is not taking into 
consideration the development of the e 
sister States in the North-East seriously, if 
they think of behaving in a different way, 
if they are thinking in terms of secessioni t 
activities , I think, we are all guilty of that, 
the Centre is guilty of that , the Govern-
ment of Ind ia is guilty of tha t. We have 
to find out in what best way we can assist 
these p oplc. For want of time, it is not 
possible for me to make more suggestions. 
I will do if by meeting the Hon. Minister. 
Because this is a very important part of 
our country, I would request the Hon. 
Minister to give serious thought to it and 
to see in what way we can protect our 
people and give adequate facilities and atr 
assistance to the border areas. 
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MR. CHA MAN: Prof. N. G. R nga 
·will speak now. 

SHRI G. M. BANATWALLA: For 
such a useful debate, at least call the Hon. 
·Minister for Planning. Let him jot down 
'the suggestions made. 

MR. CHAIRMAN: He has given in 
·writing to Speaker. He has Laken his per-
-mission. 

'PROF. N. G. RANGA (Guntur) : l 
·wish to congratulate and also thank my 
hon. friend Shri Baju Ban Riyan for mov-
=ing this resolution. 

It serves a very useful purpose. 

I agree, with Shri Bapusaheb Parulekar 
when he suggested that special incentives 
should be "given to those officers who would 
be· invited to go to these distant parts in 
North-Eastern frontier. Today it is a place 
for punishment. Such of the officers who 
are found to be rather troublesome in the 
rest of India are sent away to that area for 
a short period of 3 or 5 years and they are 
given some special allowances which are 

-not at all commensurate with the risks and 
the inconveniences that they have to face 
and for the reason that they have to be 
away from their own people for a long 
pericxl of fime. What is offered to them 
i!§ indeed a pittance. That i3 the reason 
why I have taken the responsibility of 
writing to the concerned authorities at the 
highest level in our Government that a 
separate system of incentives, emoluments, 
promotion and all other facilities should 
be developed in order to make it so at-
tractive for officers all over India as to 
seek permission to go to these areas and 
serve there and I hope the Government, 
the Planning Commission, the Ministry of 
Finance and the other Ministries which are 
dealing with this area would take, at le11st 
from now, serious view in this aspect of 
the matter. 

A number of industries can be develop-
ed there. 

Already there is one great industry and 
that is the handloom industry. Jt is a do-
mestic .industry. It enjoyed its reputation 
and popularity as a domestic industry all 
over Jndia till recent times. But now, it 
'bas lost its primary place in our homes in 

the re t of India but, in A am and in all 
th six other small States it still continues 
to be treated not only as a colt ge industry 
but al o as a home-ba eel indu try. 

Sericulture is one of the most important 
aspects of that. Not much has been done 
although some Training Institutes have 
been started. Some Emporia have also 
been opened. 

So much more can be done and has to 
be done and so many other industries have 
already been indicated by our friends. 

All these hav got to be devdoped. 
Everybody is agreeable on tbis point. Every 
time Assam or some other State Budget 
comes up for discussion, whenever it is 
under Governor's rule, all these possibilities 
for development in the seven States are 
being discussed in this House. But, un-
fortunately, not enough note has been taken 
either by the Planning Commission or by 
the Ministry of Home Affairs or by other 
Ministries concerned with this matter. I 
sincerely hope that at least from now, 
some more attention would be paid to 
these various aspects for the development 
of agro-industries and also for the industrial 
r-Jevelopment of this area. 

1 Long ago Sir Akbar Haidari warned the 
then Govemmnt of India that until and 
unless we take special note of the needs of 
this area and help these people to develop 
economic self-reliance to the maximum ex-
tent, we would be in danger so for as 
sescurity is concerned. Thereafter, Mr. Sri 
Prakas.a, who was also sent there a 
Governor, also warned the Government of 
India in. a special note to poodit Jawaharlal 
Nehru himself in regard to the need for 
.the development of communication . 

My hon. friend, Mr. Parulekar. wa 
rather pessimistic as to the action that is 
being taken by the Government. I am 
cglad that, at long last, at least now, under 
Jndiraji's leadership, attention is being paid 
by the Railways to these seven State . As 
much as they possibly can, they ure rushing 
now railway building materials in C'rdcr to 
'1'.>uild seven separate link rail ways i.n that 
:area. In about three or five years' time-
111ow they have only a few kilometres length 
IOf railways-they would be able to ct, I 
think, about 200 kilometres length of rail-
ways, if I am not mistaken. This is n very 
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important development-the present Gov-
ernment deserve all credit for this-and 
this would help rapid development of the 
industrial and agricultural wealth of that 
arC'a and its enjoyment by the local people 

~  

J I would like to suggest to the Planning 
Commission that they should have a need 
tor Zonal Planning Commission for that 
" rea. They need not call it 'Commis!lion'; 
'they may caJl it certainly 'Planning Com-
mittee.' Thi Planning ommitlee would 

be ~ to suggest all these wonderful 
thing , including the development of hydel 
power at every great curve of that gigantic 
rive·r the Brahmaputra. which is now only 
proving to be a river of sorrow. not of 
wealth.· 

All the e thing. can be done. But how 

are they to be done ? By whom ? Through 
whom ? Not through the contractors who 
are going from outside, not neces arily; in 
the bl'::ginn.ing, of course, we have to de-
pend upon them. not upon officers alone. 
Therefore, I would like to suggest a Special 
Development Authority for that area with 
necessary powerb. with adequate financial 
powers, funds and any other equipmenl 
that is needed for carrying out, for exe-
cuting, all the ·e developmental activitie . 
Not less than Rs. 100 crore.s will have to 
be placed at the disposal of that Corpora-
tien. Let it be in charge of marketing. A 
suggestion is being made for the flying of 
bananas pineapple. and various other 
fruits from that area. Jt can be done. But 
under whose authority ? Is it for the bene-
fit of contractors '? Ts it for the benefit of 
middle-men ? It ·hould be for the benefit 
of the local people and the producers. And 
how could it be done except through a 
Corporation that is organizeci by the 
Government, fl Corporation in which ~ 

Governments of all the seven States would 
be partners. aided by the Government of 
India? 

These two Authorities have got to be 
created as soon as possible : one, a Zonal 
Planning Commission and the other, 1 

Corporation. The third one is, as suggest· 
ed by my hon. friend Mr. Parulekar, there 
should be a special Minister, at least a 
Minister of State. to be in charge of deve-
lopment of not only the North-Eastern 
States but also Himachal Pradesh, Kashmir, 

Jammu, Ladakb and other terrain areas on 

the Himalayas, because, all these areaCJ are 
too far away; they suffer from the same 
disabilities, they need the same kind of 
developmental protection, help and ass· -
tance. 

Having said that. I would like to sound 
a note of warning to our friend· in the 
Opposition as well as to ourselves. A re-
ference has been made to CJ A agents, 
terrorism and all the rest of it. We have 
got to make up our minds to learn to live 
with these thing . Let us learn wrnething 
from the old British experience. For 150 
years or more, they used to have trouble 
at the Khyber Pass with all tho e tribal 
peoples and Baluchistan. Yet they kept 
patient with all those troubles. Similarly, 
we should be able to keep a sound heart 
here. Just because something goes wrong 
here and some few people have been killed 
or butchered or some bombs have been 
thrown here there and so on, let us not 
be chicken-hearted. Too far away from 
the centre. these thing are bound to 
happen. They would be happenin{!. There 
are centres which go on welcoming these 
outsiders to play mischief there and inside 
also some discontented people would 
always be playing mischief. It ~ also 
possible that some one or two Govemment 
officers and some of the other people on 
whom GovernmeQ.t depends, sometimes go 
and encourage them. Therefore. this mis-
chief is bound to be there. We must be 
prepared to be patient, bold ~  coura-
i::eous and have confidence within ourselves. 
ven tcxlay we are spending hundreds of 
crores of rupees on the Defence forces and 
in various other ways also in order to eee 
that in those areas there is peace. and 
lraniquility and something more will ha.ve 
to be spent hereafter also. If in addition 
to all these we remain confident of our-
~  ves and we wish to retain these areas 
within the embrace of Bharat Mata we 
must also be prepared to ~  not lesg 
than Rs. 100 crores every year without 
expecting any return at all, in order to in-
vest in the social and economic develop· 

ment of these people and their areas. 
Marketing facilities have got to be created 
and then special steps will have to be 
taken. One suggestion has already been 

made in regard to the need for relaxing 
income-tax rules for these people nnd 
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other who would have to go there in order 
to erve tho e areas through the Govern-

ment. Acise rules have got also to be 
ch. nged. In regard to import duties also, 
whenever VDrious things have got to be 
imported for the benefit of those areas 
and the e peoples, exemption will have to 
be given. Similarly, in regard to excise, 

I know how it hurts them. We made 

some enquiries in Kashmir. Those people 
used to complain. 

Now these special steps will have to be 

taken for the benefit of these ::ireas. Special 

attention has got to be paid by the Plan-
ning Commission. Today my fear is that 
the Planning Commission till now has not 

paid as much attention as it should for the 

special needs of these distant areas. these 
under-developed communities ;ind these 

people who are suffering for a very long 
time indeed. These were the people who 
used to be in the heart of India, in the 
Gangetic valley as well as in the Deccan, 
but they were driven away by the incoming 

invaders and various otbl!r tribes and 

peoples here who came from ab1 oad, either 

from the east or from the west and in the 
end they receded into those regions. There 
is a place cal1ed Aitanagarapa.du in Andhra 

Prade h. You have got Itanagar there. 

We have got a Goddess-Aitamma. What 

doe tbat mean ? These people who were 
there in Assam, Arunachal Pradesh and 

other north-eastern areas mu t have had 

their ance tors here in Andhr:i itself, fn 
Deccan and so on. Similarly, you have 

got Kakoti. He is a Member of Parliament 
in Rajya Sabha. His father was also 
known as a  K akoti. · We have got a God-

dess. there known as Kakatiamma in 

Warangal, Andhra Pradesh. And the great 

rulers of the Deccan who protected the 

whole of south India from the north 

Indian invaders for two and a half centu-
ries and thereafter, with the help of the 
Vijayanagar rulers for another three and 
a half centuries, were know n as Knkatiya . 

And one of their scions was the Maharaja 

of Bastar. He was also a Kakati and you 
have got a Kakati there in A  sam. What 
does that show ? These were the people 
whose ancestors were here in the heartland 

of India. Therefore, they nre our brethren 
from which time ?-thousands of years 

ago. What is more, they are elder brothers 

b cause they have remained true t 
lndiani m wherea o many f u .&b or -
ed all kinds of people. W have become 
::i mixed race in this country.  T do no mean 
10 say that the mixture har; been a bad 
thing. It is a good thing. But. they nlso 

have to maintain what thc::y might 11ave 
been, in tho e days, when W? were all there 

as original people. Therefore India has 
a special debt to pay to these people, a 
special mission to discharge to\\ ards the e 
people. For that rea on, in every po ible 

manner, the Planning Commission ha to 
make a special study and give them p cial 

concessions or assistance or help. They 

have to give whatever help is nece ary to 
them and make whatever changes have to 
be made in our own administrative et-up 
there. 

MR. CHAIRMAN 
Mohendrn. 

Shri gangom 

~ +i'11<1q ~ ~  : ~ '  ~~ 

~ Q,'f> \J11'1'fd ~  ~ ~~ I ;ft ITT ~ ~ 
~ ~ Off ~ 11' I 'fllT W 
~ ~  ~ ~ ~ lIT oft;- 'fiTt qr-ff ~-
~ cf.t ~ \J1 i<fifl I fl 3!lif.t ~ cft I 

MR. CHAIRMAN: I am pr idiog in 
the afternoor. 

P..lT ir.(l (I q ~ : 3f1TT ifnrn:: ~ 
;;ft-qffi ~ m <fllT qr-ff g, 3f1'tl<ff r 

L ~ ~ ~ 'fiTI:1JT ~ ? 

THE DEPUTY MINISTER I THE 
MINISTRY OF RAILWAYS A  D DE-
PARTMENT OF PARLIAME ARY 
AFFAIRS (SHRT MALLTKARJUN) : 
There is no need to ~  what malady is 
there and why he has not come. There 

has been no such convention here. It is 
a6tonisbing to hear this from him. 

!!.tr it;f\<1q ~ : ;;.q: ~ garr ~ ' 

~ ~  ' - ~  ~ \Jll"fCf,1t1 ~ 
<lit ,. ~ ~ . ~ I arrftp ~ ~ 

~81 ~  

MR. CHAlRMAN: Tt is enough. you 
honld not mention all the e things. 

'1 ~  if awm ~~ 
fcf; <nil Gilirn: ~ ? ~ ~ \ii l'f Cf1 I :() 
~ ~ I ~ ~ ~ fft ijial(IJI 
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~ ' ~ 

~ iia•.fctifl ~ 
ll"ii 41'1<!,( () ~ G'ft 

MR. HAIRMAN: 
c him. 

~' iftfT ~ ~' 
~~~  

~  

You cnn go and 

~  

p;ft q;:(\ <I q ~ : ifU <mi !fiT 'fllT ~ 
f«r? 
~~ ~ ~ ~ ~~ ~ 1 

!>,ft ir.f\'"{rq' ~  : ~  ~ '«ff ~ ~ ? 

MR. CHAlRMAN : You can go and see 

him. 

SHIU MOHENDRA: l have asked you 

thrice to speak. If you do not want to 

speak, then f can call others. 

SHRI CHITTA BASU : TI:lE Minister 

of Planning should have been here. 

MR. CHAIRMAN: The Minister has 
asked Mr. Laskar to be here. He ha.'3 
taken the permission of the Speaker. Mr. 

Mobendra. 

SHRI NGANGOM MOHENDRA (ln-
Der Manipur)  : Mr. Chairman, Sir, the 

discussion about the removal of back-
wardness of the North-cat>tern region can-
not but be intimately connected with 

the discussion about the law and order 
ituation ther .  There is growing corrup-
tion there. lit i rampant everywhere in 

that region particularly in my State-the 
State of Manipur. Sir, when it was 
refe rred to by me, you showed  ome 
ort of reluctance to allow. How i it 

that you rullowed Mr. Parnleknr to refer 

to it? l would now like to invite your 
attention to the growing corruption in 

Manipur particularly, when I happen to 
sec lbe Minister who is very close to my 
tate and who must be very conversant 

with what baa been happening there and 
what is going 10 happen there. 

I may now refer to a  press cutting 
about insurgency in Manipur. You know, 
Sir, at some place it ays, Mr. Rajiv 
Gandhi had gone there to inaugurate a 
two-day meeting  of the Coordination Com-

mittee of the Congress(!) in the North-
E asttem Rogion. This place, particularly, 

~ according to him, was " ~1  

neglected'' before Independence. T would 

Jike to ask the hon. Minister on the other 

side whether it bas not been totnlly neg-

lected during the post-Independence 

period also. I wolllld not like to exprc 
any econd opinion on this. My fliend, 
Mr. Rayan a well ais others h already 
spoken about it. I would only like to 

bighligbt that. 

Sir, you will remember that you your-
1.>elf also participated in that Calling At-
tention M<Aion when there was an· 

a:nbush resulting in the dea,th of 2 1 army 
~  tberc. On that day you your-

~  anu Mrs. Mohsina l(jdwai 
said about the funds sunk to the Slate of 
Manjpur and how those funds wer later 
embezzled. This has been going on. But, 

mind you, Sir, Manipur was always 

governed or rather administered by the 
~  without suffixes 'I' 'U' or ·s· 

a nd with suffiJte except for a. short spell 
when there was a J anata rule. Therefore, 
Sir. that party cannot rather ay now 
th&t there is no responsibility for them. 

Now, Sir, this bas been admitted on the 

floor of the HoL1se here. Before  I  come 
to that, I want lo say that Mr. Laskar in 
his reply said on 23rd February that the 
per capita plan outlay during the Sixth 
Plan for M anipur is Rs. 2.243 ars against 
the 2'11-lndia. average of Rs. 872. This 

~ said by h.im. Nobody  is denying thL 
and indeed the  Government of India is 
spending money or rather ha planted 
mone there. Where doe the money go 
from there? I h<id been spelling oot o n 
this point several time tight from the 
beginning of the evcnth.  Lok Sabha 
whenever 1  got ::m opportunity to speak 
up. l told you that there was un rtbing 

of unbridled embezzlement during t:be la t 
. c ·ion of the M anipur State Assembly 
where the Chief Mini tcr himself-and 
other concerned Mini te rs admitteg that 

the Medical Department embezzled or 
rather misused a sum of Rs. 1.33 cror  ; 
th E lectricity Department Rs. 4. 4 cro-

rcs: lndustries D epartment Rs. 84.9 lakhs 
~  the·  C ivil Supplie Department· Rs. 

7.98 lakhs. In the Education D partment 

the emzezzelemen t of funds is to the 
um f R  . 79.06 lakhs. N ow you aro 

sending them the money only to be e m-

bezzled there. Nobody is there to see 
this. I think it is  the  appropriate time 

to remind the Home Minister that  a 
small village called Molcham in the 
T engnoupal Hill District of M:mipu r was 

repo1ted ceded to Burmah a.nd the  m tter 
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was 5cttled in a secret meeting belwl!en 

the Government of Indja repre entativ , 

Maj. General K. L. Khosla and Shri V. 
Linpo, the Burmese Government represen-
tative held from October 24 to 27. 1980. 
Nobody in Manipur knows about that a 

it was done behind the screen. It will 
not be surprising if I tell you that all 
the di. closures were mooe not at the 

initiative or tbc Government there brn 
were b rought forth before the A-;sembly 

by the opposition and therefore, in that 
small State, the State of Manipur, the 

opposition though smnll in nnmber. is 

playing an effective role, which l am 
proud of. 17 hrs. They had to admit ~  

embezzlements in the House. Every now 

and then you will\ also find photographs of 
Congress(T) Ministers nppea-ring in some 

of the Delhi ma•gazines with of corrup-

tion. The:e cannot be treated as tras h or 
:-is omething said about a responsible 

Minister or who is supposed to be 1 -

ponsible. &ty, for example. there is the 
recent case in the news of one Minister 

who is inchargc of ~ tribal welfare with 

a cnrtion "Manipur Minister Swindle. 

Tribal Welfare Money." 

MR. CHATRMAN: Why bring in the 

Mini:.;ters of State here? 

SHRT NGANGOM MOHENDRA: Be-
cause the funds are being embezzled by 
Ministers and the bureaucrats themsclvet;. 

This is what I want to pinpoint here. l 

:lm not bringing any new allegations. 

Nl'W, Sir. a word about the bureaucra-ts 
being sent from here There is a belief 
that they are not paid well and. as such. 

some hon. Members were suggesting that 

some more allowances be paid. Sir. my 

experience is otherwise. Whenever an 

officer is sent there he is reluctant in the 

beginning but once having gone there 

he never wants to come bock. Why is it 
so, Sir. He wiiU rather seek extension. I 

had a talk with the ex-Governor, Shri L. 

P. Singh about this and he told me that: 

be :knew some officers who were very 
good in Bihar but he did not know what 

happened to them once they are JX)6ted 
to Manipur. He said that he had tried 

his best to pull them out of Maatipur. It 
L not the allownnces that matter thc1·e-
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fore but it '" unb1 idled collusive corrup-

tion and. the unbridled way in whi h 
Government fund are embezzled which 

matters. 

Sir, lh re i. in5urgency. But who 
respon iblc ? Am I re ponsible or are you 
responsibl ? Nobody i. solely re pon iblc. 
'ven Mr. Rajiv Gandhi admitted that 

there wa. tot, l neglect. Of cou he 
refcrTe I to  pre-1ndependence era. So far 
~ .. , po:-.t-l 11dq1endence em i0 concerned I 
rn:l;d ~ rcpi.:nt· be ause many hon. Mem-
ber:-. have spok.en about it. Nobt.Xly can 
den· it. i\lr. PLtntlekar wns klling that 
in Manipur he \.\a ~1  by a c;tud nl 
" you are from Jndia ?'' Sir. even m  n 
kith and kin tdl me. you are going to 
l ndia. what will you bring?'" Why? The 

f:1ult i. not "ingle traffic. It i · d nble 

t•affic. 

Sir. :1bou ~ u nbridlt:d corruption r'-
crntl) the youth and student formed nn 

;1nti-cmruptiun .trugglc committee and in 
com .e o f the :truggle they painted prn.-
ter:-. ;ind ~ 11~ on the walls. The ad-

ministration there '"<I' nwar.:! f the 
xpccled ~  which these posters will 
·rcall: -when Mr. R<1jiv Gandhi and oth'r 

people ~  that place. So. naturally the 
Admini!>tr;1<ion did not want that th 
poster-. :mu painting ~  be een by 

tho. 1.: who come from Delhi. Therefore. 

in :1 pre-dawn swoop-althoug·h they dar 
not operate a pre-da-wn swoop-in other 

d serving cases. they arre ted five or ix 

unarmed v)luntt:cr.- and charged them 

under Unlawful Activitie<; Aot an<l . o on 
and ~  forth. in a bid to smother this 

popular mo emcnt in its wake ! 1 a m 
not against that ~  and l .1m not 
11 ~ either because. the rest of India 
could knU\\ tha t omc men in Manipur 
a•r ~  ing the people <1nd youth nnd 
students again t unbridled cormption f 
the M ini. ter·beaunicrat contractoc-up-

plicr combine. 

The next thing to be done is by t h 
Government of lndia. 11 is not so much 

for the people to do that. Now and again 

we hear o many good things with n 

follow-up action.  I request the Hom 

Minister to look into this. Ther i a 
saying which we hrar in Manipur, when 

lhc Pa·lib Razar Incident took pface here. 

What was the comment in Manipur ? 
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The :iy, now Lh< t bomb is plant cl io 
P:1Jii..a B:lLaar, 'iO, why n t imp ·e puni-
1ivc fine on the residents of th Palika 

Ba zaar nrca· ? And you will find the nmc 
positi n \\ itJ1 respect ro 1he incid:!nts und 
happening· in Punjab ome journnli ts 

' ere murdered and thl!n Khali wn move-
mt.:nt is theri;:. 

T H IA IPURIS A S K : Why not 

xtcnd the provision of Armed o rces 

1 cinl Power ) A t to Punjab and take 
a lion unde that Act '? 

J 7.06 hrs. 

(Mn. ~ '  S"Pi.AK It i n the· .. heir) 

ir, the people o f Manipur think that 

the Uovernment of India has . e ve ra l tan-
d ards--onc stnndard fur Punjab another 

t1111dartl for agal:lnd. T here is yet an-
other ~  for Manipur: and ye t an-

othe r standard for M izornm. So , do you 
think it i · po sible for any State Govern-
ment. however efTicienl ii may to 

n. u re development w rk o t hn t' tbc 
people may Jive in p ace and may be 

enefHecl '? Sir.  c are a border State; 

Ye::.·. We, being in a bord er State, it ~ 

the um.Jen duty . f ,1ny power that be, 
to keep us in peace. lo create th e nece ·-
·1ry confiuencc among the  people there. 
All ai I ,•nd don . thi is lik\! whaL 
happens in  a  family for instance. When 
y u don't care for one of your own bro-
the , the brother will run amuck and do 
ome untoward th ings. The people there 

feel, the young men feel, there is no Jaw 

and order there. It is your responsibility 
to  go into it. It is not my re ponsibility. 
J am at the  'telling end', you are at the 
'doing end'. 

MR. DEPUTY SPEAKER : It is your 
re poosibility to tell them and it is their 
responsibility to take care of it. 

SHRI NGANGOM MOHENDRA : De-
finitely, Sir. We a.re at the 'telling end' 
.<ind they are at the 'doing end'. Now, 

m:1y  I t .JI you that as a sequel to Mr. 

Rajiv Gandhi's visit to M:rnipur, 3 Minis-
t r hnv bee n dismissed '"! Perhaps you 
nc; Home Minister, ma·y know the rea· 

n · fo1 their dismis ·al. If there is a 

nexu between the visit aml the dismissal, 

and if the dismissal is for being corrupt 

1hen. certainly there are other . who 

equally de crve lo be dismissed forthwith 
in that Ministry. Among the di mi. ~  

Ministers, the P wcr Minder (Mr. 
Rauha Binod) and his D partmeots w re 

praised by Mr. Burney , the Gov 'rnor, 

only the othe r day, wl ;le inaugurating a 

powe r station. Thing · change so quickly 
nnd so dramatically. lt ::irou!>es tbe ·u ~ 
picions o f the people. 

I now come to the subject of d evelop-
ment of inctustrie. in Manipur. [ oac 
told hon.  Members in this House- I 
lhink -it wa s in 1981- Lh<tt during th 

las t 32 year of independence, I wa yet 

to ee . ome industrial smoke, bellowov r 
Jhc skyline of M:inipur. J stiill remember 
th<il ca-sion. And your predecessor Mr. 
Makwana reacted very sharply and told 

me, not to ignore facts and asked m e  : 

'What about the Spinning Mill ?' I just 

wi-;h to quote from a recent circular from 

SSl saying that al I the 5 di tricts in Maci-
pur arc termed as 'Zero Industry Districts'. 

This is what your Government says. I 

will not go into il. but I f eiel it has vindi-
cated my ·tand. I do not \Vant to enter 
into any controversy with you or antogo--

nise my State. Plea e do something tan-
gible for the development of the Sl'a-te . 

So far none of the Ministers cared to go 
Jeep into the affairs of the State. Why 

don't you arrange periodical meetings of 

the MPs from 1he North-Eastern Region 

with you ·.1 

MR. D EPUTY-SPEAKER :  The hon. 

Ministe r abo belongs to your region. 

SHRT NGANGOM MOHENDRA: By 
being called, we are not going to be great 

but by being: ca11led, we shall b e gratified, 
we shall feel privileged to discuss Lbe 
ma·tters in an atmosphere of mutual give 

and take basis. But are we to run after 

the Ministers ? I tried to meet you, but I 
could not because you were not available , 
because our Ministers are "Aaj yelwn kal 
velwn". Dy being ca.lied by a Minister i 

never feel myself ela-ted or something like 
that. I do not gain any importance. 

Nothing e>f that sort. Only there should 
be reciprocity from either side. This is 

what r mean. Over and above those sug-

gestions made by our friends, I want to 

add this and at. the same time I  say you 
are going to h1we a very very expensive 
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lot of friend tber in M anipur. Mr. 

Ranga, you know, Congress Party came 

into  being in Manipur only in 1946. 
e  e r b fore ~  Now, why .wns this 
pa rty organised there?· Because there 

were some elderly people who thought 

tha t  Congress was coming to power at 

the  Centre and therefore ~  Congre men 

then  elv felt that they would be in 

power :md they \Vere right; they were in 

power. But' those who formed the Cong-
re ' are no longer in· that party though 

alive, why '! 

Now Sir, according to the Govemm(:!nt 

figure only 22 lak·hS of rupees had b een 

snatched away by unknown armed peo-

ple from the banks and Government 

office at gun-point but Rs. 8 crores were 

embezzled at pen-point--as I mentioned 
ea-rlier. So. I sav all these things not 10 

invite some sort of adverse feeling but 
say the e things with utmo t sincerity :,.,o 

that the Minish.:r who is very much in 

clo  e . proximity to my Slate will tLel 

b elier than Mr. Makwana because  I told 
him evera1 times about these problems 

but n thing came out of him. 

Once you went to Tmphn.1,-Mr. Lasbr. 
and c.lut! to bad weather you were whisked 
away to U khrul, the Chief ~ 

coo tituency and the security arra.ngement 
wa so massive that you were made -.u 

cared that even then wanted to go a nd 
stay iri the ~  R ift.es ~  ! f wa-, 
trying to locate you but by the time 
fount! that you had alrcmly reached 

Ukhrul. When Mr. Zail Singh went ther..:. 

he wa also likewi c whisked away t 

Ukhrul. Every vi iting dignitary was thus 

kept a·way beyond the reach of ~ 

and people  other than yours ! 
o, Sir. if we are to start c.k:vclopmc n-

tal work  in the N crth-Eastcrn Region in a 

right earne t manner, we m n ·t fight cor-
ruptk 1 because your p arty br1;;ed!> corrup-

t ion a nd corruption brecdSi lawles. 11 ·ss a nd 

Jawl sness breeds insurgency 111 tha t 

regio n. Thi,, is the formula. 

SHRI SONTOSH MOHAN D EV 
( !Jcha·r ) : Mr. Deput'y-Speaker, Sir, I 

have  heard with great interest the views 
expres ed by 1hc hon. Member about the 

north-eastern region, nnd w hatever has 

been said about its development,  I fully 
agre witl1 that. But there  i a sense of 

feeilng thal the C.cntre is not lo king nfter 

the norrh-en te m regio n  p r perl . In this 
c ntc.xt. :I will right now give one imple 
example. ~ morn·ng. I wrote n ktter 
t o the Home Minister of Iadin again t 
the large  cale e viction process in N . a m 
from Govt-rnment, Rnilwoy and fore t 
land of the linguistic and rt:ligiou · minori-

til: in Cach<.r. Nowgaon and Knmru p 

Ji"ltrict: . You will bt! ·urprised to kno w 
L ~1  the Home Minister of the country 
himself c ;1·11lt' to the Hou'c t o tell me that 

he is convinct"d that some inju ' tict: i · 

heing done :rnd :m orJer has be n. pas:ied 
to stop all eviction in  Assam until fur-

t hcr instructions from the entrnl Gc1vern.-
ment. Shr i M<tllikarjun was with m in 

the morning whl·n w met the Horne 

Mini tcr v ith this letter. By his imme-
diate action. he ~ sa ved hundreds and. 

thousand!'> of fa·milic-; belo nging to lingui -
tic and religious minoritic  . who were 
being evicted from the Government ]::incl. 
W e do no t want that the Government 
land should be occupied by the e people, 

but let us give them alternative land be-
fore they are evicted . Thi was our appea l 

<:tnd ht: ha '.lCCCpted it. 

At the very outset, I would like to con-
vey my thanks to the Government of India 
and the Home Minister. who has very 
kindly taken immediate  actio n on my re-
q ue t, and b. proved that our Govern-
ment, and our Prime Mini ter. Shrimati 
Tndirn Gandhi. fully appreciate the posi-
tion in the north-eastern region and they 
are taking all po sible care to see that tbe 
c;ituatio n is not allowed to  worsen unneces-
-;arily . 

Prof. N .  G . R a nga and Shri Parulekar 
have made o  m any points and I fully 
agree with them . There is, however,  a 
main problem in the north-eastern region, 
and that is the conflict in the minds of the 
people whether they should be with, the 
national party or the  regional. party. That 
is the main conflict, and parochialism is 
leading to regionalism. This is one of the 
main factors which is creating an uneasy 
situation and unrest in the whole north-
eastern region. 

When this Government came to power, 
a Committee under the then Minister of 
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~  for Home Affairs, Shri Makwana, 
wa formed and it ha repre entatives of 

all th Minist1ie . Subsequently, when 

hri kar came to this Ministry-be is 
al ·o from the north-eastern region-he 
became the Chairman of the Committee 

for th north-eastern region. I am not 
trying to beat the drum of my party, but T 
would like to give ome facts to indicate 
that our Government is fully conscious of 

the difficulties experienced by the people in 

that region. 

I would like to mention that a food pro-
e  sing factory bas already been set up in 
my constituency, Silchar, with a cost of 

Rs. 2 crores. Shri .Parnlekar mentioned 
about the Tea Board office· also. I would 

like to inform the hon. Members, that a 
Tea Board office has also been sanctioned 
for Gaubati. I would like to thank all the 
hon. Members in this House who have 

been taking up our cause all the time, and 
because of heir efforts. we have got now . . 
o many tbmgs. 
MR DEPUTY-SPEAKER : They must 

be with you. b cause you have no col-
lengues from A . ~  They are also help-
ing you. 

SHRJ SONTO H MOHAN DEV : Then. 
Joggigopa bridge wa originally 8Upposed 

l o be 'l railway bridge. but thanks to Shri 

La. km. whe n he bcc·1me Chairman of the 

Committee. this briJge was converted into 

a rail-cum-road bridge. Ncce . ary sanc-
tion <or that ha., al rend b een ac ·orded. 

Then, five railwa; lines have been 'anc 

tionc<l for the north-ea. tern r  gion, but the 

ernmcnt is not getting land to provid 

for th ·e railw.iy line . I  would  no t  give 

credit only to the ngre s (I) party for 
~  11 J  : in foct. all the politic<1l ~ 

hnve been making demands for arious 

developmental work.· in this region. nnd I 
a pp recfote their ·upport we have been get-
ting f om them But i it not m.:cc-..s.iry 

for the people f the north-eastern region 
themselves to help create a suitable cli-

mate, which would h asten the pace of deve-

lopmental work-. there. I would pra y to . 

t bc people of the region to rise above every-

thing else in  the interest of the develop-
m ent of the  region and the country Hs a 

whole. 

As I said, it i 
proper atmosphere 

very essential that a 
should be created in 

that ·regiou. ln my view, if on the floor 
of the House, we say that there will be 
insurgency, or there will be secession w 

' will be adding fuel to the fire. We mu t 
not say always in that tone; we must have 
the gut and courage to say that persons 
who are agitating on flimsy basis, and 
creating situatio n of secession and paro-

~  must al o be condemned. 

At the risk of my life, l would condemn 

iL \vhoevcr it may be. This is a situation 
which must be tackled by all political 
parties. Five railway lines have been 

·anctioncd in the last Budget. But you will 

be surprised to know that lands are not 
being ma<lc available to the Railways for 

coo,<;t ruction of these. Then what i5 the 
fault of the Central Government? Th 

must create a situation and the people 

must come fc)rwanl to hand over the 

land. 

I ~  a l'eeling, Sir that certain regional 
parties intentionally do not want the deve-
lopment work to go on there. I agree 
with what Prof. Ranga has said that some 
of tbe Government officers are al.so in-

volved in it. Those officers are trying to 
ere.ate an adverse situation. There are cer-
tain high-ups  in the Government of .Assam. 

Manipur and M izoram who are involved 
in iL Unfortunntely tbe Government is not 
t:-iking any action against them.  I do not 

want lo mention their names .  I have re-

peatedly written against them, but the 
Government i:-. not taking aoy action 

again. t the m . 

Many of my CPM and other friends ask 
v.hat i<> my benefit o f being in the Cong-

ress Party. I  tell. look l:rere I  a m the only 

MP from A am. Th re  is no more MP. 

There i. one more Mr, who is  a Minister 
now ;111d he c;rnno t speak.  I only have to 

spea k. Now. the  benefit of being in the 

. national party is that when  I focus, my 
,·icws. T have got another  352 MPs with 
me .. M y  view. are focussed b y them. Thi 

is the advantage to  be in the National 
party. In being th N ational Party from 
A. ~~1 111  \\C h<lve seen Shri Fakhruddin Ali 

Ahmed as President of India; we have seen 
Shri Bijoy Chander Bhagwati as one of the 

Ministers as well as a national leader. 
Being in the national party, this is the 

advantage. Those who are Christians, 

their Members are also in the Congress 
Party. When there is an attack on Chris-
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tianity v hen there is attack on Hinduism, 

when \  e go Lo our lender and say we be-
lieve in ecularism and this is why we are 
with you the whole party stands behind 
u . Thi i the auvantage otl being in the 

national party. Being in the regional 
pnrty, you can create chaos, but you can-

not deliver the goods. This is what the 
North-Eastern people hould learn. 

ir, Members of Parliament of different 

parties have "Ot a role to play. I will 
request the IVJcmbcrs to discharge that 

role. I am not trying to beat the drnm 
o f  m y Government. I will demand and 
am uemanuing many a thing. Today many 
things are being said by all Members, I 
am not going to repeat. T fully agree with 

what they have said. I may tell them that 
Assam Budget is  coming for discussion on 
Mond:iy or Tw:sday. I expect all the 

national parties-whether it is Janata. 

BJP, CPI. RSP. Forward Block-to come 
forwnrd to sa y that in Assam those people 

who are creating seces ionist and paro-
chial movements must stop it, the Govern-

ment should not tolerate this. lf there is 
a peaceful movement, government should 

not take action. J agree. Let it go on ~ 

Jong as it i -three years. four year -but 
if there is an incident like the one which 
happcne<.I recently in which 19 persons 

have died in a bomb blast, that should be 

stopped with a strong hand. Bomb doe 

not choose Bengalis. Assamese, or Biharis. 
ln that incident in which 19 persons were 
killed, the victims were Assamese, Biharis, 
Bengalis, Nepalis, people of all communi-

ties. I say innocent people are being 
killed and this is what is happening there. 

So. this is one point against which you 
hould all lend support to the Govern-

ment. 

I would like to say that in North 
Eastern region, we must create a n.ationaJ 

spirit. I would like to say that in Assam 

national spirit was the best ten years .1go. 
Tn Assam, the political stability was the 

be t in Jnclia. not that our party was in 
power. but political stability was there. 

So. it must be brought back in Assam. I 
do believe the Assamese people are 

nationalist in ideas. We need to bring 

them in to national limelight again, because 

there are some powers-I don't know 
which are the powers foreign or other'-

wi  - \ hich are acting against the interest 
of Lhe ountry. They mu t be punished. 

With the. _ won.I I would like to demand 
c rt;1in ~  Our Hon. Minister of Rail-

wa s Shri Mallikarjun is here now. 

ortunately, Mr. Kec.lu·r Pam.lay ha .. me. 

There wa <tn assurance by him, given at 

Silcha r. that the Cachar Expres would be 

mad a d aily Ex.pres. ff he does not be-
lieve m e, Mr. Keda r Panday-can vouch 

f r  m  . Why wa that not done ?  We 
arc not demanding many things. This 

:ichar Expre ·s caters to the needs of 
achar. Tripura and Manipur. W e  a rc 

not asking it for the 'ake of pleasure. Only 
two trains run from Silchar. viz. Barak 

Valley Express and the Cachar Ex.pr 
We can go up to Gauhati. From the re, 

we have to go to Bongaigaon, and after 
\vaitiog there for ten hours catch the 

broad gauge connecting trains. We ar 
demanding that the Cachar Ex.pre or lhc 

Barak Valley Ex.pres  should go up to 

Aongaigaon. so tha t the people of Mizoram, 

achar and Tripura can go up to Bon-
gaigaon and catch the broad ga u ge train 

without transhipment. 
I am glad lo know from Mr. Laskar 

tha t Lhc committee of which he i the 
ch-airman. ha taken  action for providing 

additional fund for extending the broad 

gauge upto  Ga.uhati. and that the work 
will be completed by 1982-83. I hope that 
he will take care ta do it, because some-
times assurances given by Government are 

not kept. He is Our Man in Havana, and 

he has to take care to see that the assur-
ances given to the people of Cachar are 
fulfilled. 

Next. there is a basic problem in the 
North East region. We have nothing 

against our fellow citizens, viz. the 

Assamese. If Bengalis should be there, 

Assamese should be there. I also feel that 

the Assamese people there should have a 
greater say. T do admit it, but at the 
same time T will demand that for Tripura 
and Cachar, which are mostly inhabited 

by BengaJis-there are 1akhs and crores of 

Bengalis in the other areas of North 
Eastern region--there should be a univer-
sity in Cachar. or Tripura, with three 

media of instruction, viz. Hindi, English 

and Bengali. We do not want only Ben-

gali to be there, becamie we want that we 
should be in the national stream· and . . 
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by lighting Lhe elections, myself and Mr. 
Laskar hav proved it. Wben elections 

were fought all over Assam, people of 
achar ·cood by the national parties an.d 
the national stream. But we demand a 

univer ity. not to disturb the universitie 

of othe r  . I( Monipur can have a univer-
~  if As am can have a university, if 
• uhati and Dibrugarh can have two uni-
vcr iti • why hould not the people of the 
N o rth-astern region \.\>ho are ~  

rninoriti get a university ? This univer-

sity i meant for Tripura. I don't mind if 
it is in Tripura. If necessary, give it to 
Tripura, ur C achar; but there should be a 

univer  ity with three media of instruction, 

v iz. ngli h, Hindi illld Bengali. 

Before I conclude I would al o like to 

tell tbc Minister, Mr. Laskar that there is 
now a climate in Assam for a solution. 
Thi should be availed of, because unless 

we have elections in March, there will be 

a nstitutional breakdown. And unless 

there is a popular Ministry, I am sure that 

thi  problem cannot be solved. 

Our friend Mr. Moheodra mentioned 

about Manipur. 1  wa in Manipur. 1 

went to the meeting  h e referred to. Sir 

you will be urprised to ee, if you go to 
M;rnipur, that you are in a. battle-field. Jn 
every corne r, there are the Police and the 

Military. The ame thing in Mizoram: the 
,:ime thing in Assam. 

Mr. Thung  n  has gone. A.runachal w a 

a State where there was no jail till now, 

because there wa no crime. People 

were so peace-loving, and so good. But 

now in A runachal also, the same forces 
which are creating instability in Assam. 
Megbalaya and Manipur, have gone and 
tarted agitations. So, I must say that the 

Assam problem mu.r,t be solved imme-
diately, with an iron hand in this sense, i.e. 
by taking the views of the national parties 
into consideration. The views of the 

Government. and whatever the consensus 
o f the national partie are, should be 

adhered to. 

With these words, I support this Bill; 
and l also support the demands voiced by 
th other Members. 

11.;ft uq- ~ '"~ ( ~ ~~  : 1 ~ 
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prvduce prototype Helicopter 
at HAL (HAH Dis.) 

MR. DEPUTY SPEAKER: You can 

continue next time becau e we have to take 
11p now Half-A n-Hour Discussion. 

17.30 HRS. 

HALF AN OUR DISCUSSION 

AGR ~  

L>ESl<iN A  D 

WJf H FOR IGN Pl'RM 

l'ROOUC· PROTOTYPE 

COPTER ,\THAL 

TO 
H  . LI-

SHRI B. V. DESAI (RAICHUR) : Mr. 
Deputy Speaker, Sir, this is Half-An-Hour 

Discussion on the points a.rising out of the 
;_i nswer given on 1 he 9th July 1982 to my 

Un tarred Question No. 353 regarding 

agreement with foreign firm to design and 
produce prototype helicopter at HAL. 
Thi.  is the story of an armed light heli-
opte r an agreement being entered into 

with a  French Firm and the fate of the 
whole  story. ln fact, in 1969, an A ero-

nautic Committee under the Chairmanship 
of Mr. Subramaniam had recommended to 

equip the TAF with ALHs. At that time, 
it was found that in I 980 we may require 

this helicopter for combat purpose to 

replace certain other SA-315 and ALT-III. 

So. this was the recommendation. Ac-
cordingly, the Defence Ministry entered 
into a n agreement with a French Firm in 
1970 called SNIAS : and they -had to 

de ig:n nod d evelop and indigenously pro-
duce the prototype here and the produc-

tion was to start by 1980. It is now 1982 
and July ends. Till today, it has not seen 
the ligbt of the day and the agreement 
expired in September 1980. The hon. 

Minister is very young a.nd energetic. 1 
have got all regards for him. He looks 
like a military General. While replying-

proba bly, T d o not know,-he could not 
catch the entire points which I wanted to 

focus-he gave a little narration in his own 

way instead of adhering to the pointc; which 
I have mentioned in a, b, c, d, e and f. 

He has gone through 1, 2,  3 and 4. Some-

how. some information he has given think-

ing that it is written reply; probably it can 

go. Actually, the question of the combat 

helicopter is so es ential that as far back 

as 1969-70, it was envisaged and it did 

not come through. The reason the hon. 

Minister has given us due to serious finan-
cial constraints in the wake of 1971 con-
1lict." Exactly, that is the reason why we 
should be more careful to see tb:it som 

more money is spent and this project 


